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CALCUTTA BENCH 

	

A/C No.534_Ct 1996 	 Date of Qrder: 	I2.397. 

Present: Hot' ble Mr.Justice A.KCtiatterjee,Vic-Chairman. 
Hon' ble Mr. M S.Mukherj ee,Adrninistrative Member. 

VIJAY SHANKAR 

-VS_ 

UNION OFINDIA & ORS, 

For the petitioner: Mr.D, C. Bhattachari ee, counsel,. 
For the respondents: Mrs.K,Banerjeecc'un.sel. 

OR. DE R 

We have heard the ldcounsel for both the parties. 

Application be listed for hearing regarding admission 
on 4,497. On the prayer of the ld.coun3el for the petitioner,. 
Leave is g r3nted to file Rejoinder to the Reply filed by the 
ld.counsoi for the respondents to the Supplimentary Application 
of the petition. 

Relevant records also he produced on the date fixed. 
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